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CUSTOMS, EXCISE & SERVICE TAN APPELLATE TRIBUNAL
38, MG Marg Civil Lines,Old Red Building,Afahabad-211001
Regional Branch, Allahabad
rated: 29/12/2016

[

Appetiant as por addrass in talle Delow

Respondont as per address in tabie betow
Final Order No. A/71186/2016-SMBR] dated 25/11/2016

L directed to mangnit herewith a certified copy of arder passed by the Tribunal under section 35-C(1) of the

Central Excise and Salt Act, 1948 &:,

Assit. Registrar

Applicaiion Appeal Name and Address of Appellant
/155412010 SOMANY FOAM LTD.,
PLOT NO. 13-15, SECTOR-4.
IE, STDCUL, RANIPUR,
DISTT, HARIDWAR.

Name and Address of

Respondent \
. i
LB MEERUT | J

EXCISE CHOWE OPPOSITE
CHOUDHARY CHARAN SINGH
UNIVERSITY MANGAL PANDAY

NAGAR, MEERUT - 250005,

Lantls):
Rajesh Gupta,Aca
SHOP NO 2, FIRST FLOOR,
SHALEEN ARCADE, 21-NEW ROAD,
DEHEADUNUTTARAKHAND

4 [Bar Association, CESTAY, Adfahabad
5 [Hrector Publications, Customs, Excise. 1.7, Fstate, Delhi

6 MUe Centax Publications Pyt fad,, 1312-13, Bhishm Pitamah Miarg, MNew Dethi-3
7 Campany Law Sstitute af india Pyt Lid., No.Z (old ne36), Vaithyaram Strect, T. Nagar, Chennai-17
sartn Allied Sevvies Pyt Lad., 39432, New Rohtak Road, Mew Dethi-110003

# Taxna

9 LAWCRLN Advisors Pu, 1ad., LAY House, 1-8, Sector-10, Faridabad 121003 {Flaryana)

tit TavindiaOnline.com Pyl Lad,, 2nd Fleor, Vasanl Arcade, Yasant Kung, New Delhi - 1 10070

i1 Murk Professionad Services Pyt 1.1d., 108, Everest Blogk, Aditya Enclave, Hryderabad - 38

12 The ICFAL vociety, 52, Nagarjuna Hill, Punjagulla Hyderabad.- 500082 #\1]
13 WS Knowledge Processing Pyl 51.{1.(mxmanz‘huﬂcni'mdia.cmnj,f"}'-‘—1‘),:st Floor,Crass River Mall.CBD,
Crrpuna Near Kirkardooma CourtDelin-110082 .
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Assi{, Registrar




MS, EXCISE & SERVICE TAX APPELLATE
g . TRIBUNAL
\ ' REGIONAL BENCH : ALLAHABAD

L COURT No. I

* APPEAL No.F/1554/2010-EX[SM)
(Arising  out of Order-in-Appeal No. 206-CE/MRT-1/2010 dated

- 29/0172010 passed by Commissioner of Central Excise & Customs
- {Appeals), Meerur)

M/s Somany Foam Litd. Appellant
Vs. _
Commissioner of Central Excise, Mcerut-I Respondent

Appearance;

A letter on Record for Appellant
Shri D.K. Deb, Assistant Commissioner {AR), for Respondent
-&IG?ORAM:

L
- HMen’ble Mr, Anil G. Shakkarwar, Member (Technical){\

Date of Hearing ; 25/11/2016

Date of Decision 1 25/11/2016 e
FINAL ORDERNO.. 111801 3016
Per: Anil G, Shakkarwar \ G
- N
T‘“"":’ﬁ:‘*wﬁ?{‘,ﬂ

FCA Shri Rajesh Gupta through his written submission
dated 16.11.2016 has prayed for withdrawal of this appeal.

Accordingly, The appeal is disposed of as withdrawn.

(Dictated in Court)

e e

__{Anil G. Shakkarwar)

Member (Technical)
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